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qEF TREgH i ST A

e faoelt, 24 S, 2026

FT.37. 3389(37).— Fea T TCHTL A, T g Aferf=aw, 1956 (1956 =T 48) (orer za¥ zae
THTA 3h ATAHAT Fgl TAT g) I g7 3F il ITLRT (1) F FT THT AT T2 9T T F d5F
TREgT 3T TSTHNT HATAT T ATSEEAT HEAT H1.97. 1688(E) arir@ 01/04/2026, ST WA & TSI,
SHTETIT, 90 |1, @0 3, UG (ji) F THIIAT 00 T2 off, FRT ARIY T % A ot | Ahee g
F Rt 0 & R, 8.18 a% & WP TSI & AT (FETHA [ A o7 [ T A7 FT a9, A=),
LA, TG T THATAA 6 [0 IH A=A | 3uTag A= § AR 9 &1 osia F27 F 9o
rerr ¥ =TT Ay of ;

T ITH ATELAAT T AL 3 ATTHAH AT T 3F AT ITLTT (3) F el arera 06/05/2026 Fr
“T A wF [ERa9]”, 06/05/2026 FT “TTwHT” I | T FRaT 797 o7 ;

STt TAH ITTAFHTLT T GT 3T F dgd IFL AIT IH g2 8, e 9¢ fF=mw & i g siw
I9HT 3T w9 ¥ Haer B @,

S FerH ITTARTE 7 3 SATATHaw T 7T 39 i STLTT (1) F ATEL H, Feg 1T TERTE F T AIAT
BRICEE U

4696G1/2026 (1)
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qd: T, Feal T LRI, TAT TR 6T Ih ATE ITH g7 1 9T (< I ATA =TT hiT 91T 39
FT ITETRT (1) BT T& ARAT FT TART FId g0, T HHT Fdl & 6 I aqg=1 § AfAfEe gfa #1
A Th ST o o0 7S T ST =R ;

ST T, Feald TLHIY, ITH ATAAIH 0l 1T 3 AT ITLTIT (2) F AL | T =TT FT g o6
TH ATEAAT o TSI § THRH I, I AT § [AAeg GH T Beea t § I g arcdfds &9
o Fear e | [Afga g1 sttt

LA
ARITY TS & TAE S § Mefhes graa & Fh.#d. 0 & 6.1, 8.18 % forg soi=r i e arelt <=
afga srerat @e=mT WRa e

TS T A AERY e 1 AT T

EaEEd LERRTC] g sTywER || f & asfa S %7 & e Raas
bl (R ) =afRrt 1 T

1 2 3 4 5 6

T T ATH: ST

e T 919 TN

E

1 9R.0/9¢ T GEEIEA| 0.0736||eTTEAT T ==

2 990/ FY T EERT 0.018||eme=T 7% frs=r

T AT A T G,

3 9.¢/3 T fasft FT 0.002| (T siFer T,
FATIT farsT T e,
Ao T8 GSUFT,

T TATH T[AF,
AT Y fore AT,
A Feamr Faw,
STERTST 0T TTe,
RIESEREEE]

AT T, AT
AT =FE T, g
T STERIE, TrerT
TATHRT 92, AT
T REDTT,
IREREIKLEACES
EERIRECIET
IEEEEaMIE LT
TR T4, ATIAHT
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HILT =T TSI AT

T e, A
T T,
s FET THDHY,
AT AT FOTEHE,
oo 399 FaH,
HELLATH TATH
A, faefiT wera
=reRTT, far Heree
T, AR AT
fFSTas®e, W FourT
ST, WIGHT AT
ST, STt sTfea
STTEITHT 7. 97,5, s
e stfaa S

4 9¢/3 Y

0.0988

A AT ST,
e FgeET T,
SRTTST 3THd THTE,
SEERENERESIECH
Feree g famme,
oo Ferda @,
FeTaT §4T T2,
e fi e
TSI, TTSTeT qT
ST, fereRT g
STTHaS T, ITH
FFIMET TS, gEaAT
SRTETeT T, T
THTH AT, Wg
ST TN, TSI
TTBFT HIAS, TSI
TS FTaaT, HiATET
TorTa STere, fafera
EIERRINED

5 92 Y

1.4288
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FHATS ATTBTH
T, ST AT

A, AT FOI
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Bl SAERILE S
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EEEERRIERE
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IHIT HqT FECHT,
FET TEHT TP,
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[ERIEREICE LRI
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YT ATHA 9TE,
STEHIT ST TN,
T T e,
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[FTTI—&UE3(ii)] HTL T (ST ETLTI0T 9

UEKIKI:HGE LY

9 308/ T T EEail 0.3286||ATEHT T fErewhr
10 3910/ Y T EERil 0.4{|orreEraT 7% fRreay
11 333/3 oY SECOLd] EERll 0.08|[2rTerT & freeT
12 3%3/y T AT EEail 0.0372||2rmeT & e

Total 2.4943

[®7 . 5. NHAI/LA/GREENFIELD/NH/2022/3D]
ag e E™, AT
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 24th June, 2026

S.0. 3389(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 1688(E) Dated:01/04/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning/six-laning, etc.), maintenance, management and
operation of Greenfield Highway in the stretch of land from Km. 0 to Km. 8.18 in the district of RAIGAD in the state
of MAHARASHTRA

And whereas the substance of the said notification has been published in “The Indian Express” dated
06/05/2026 , “Lokmat” dated 06/05/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby

declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the Greenfield Highway in
the stretch of land from Km. 0 to Km. 8.18 in the district of RAIGAD in the state of MAHARASHTRA

State: MAHARASHTRA

|IDistrict: RAIGAD

SI. No. |[|Survey/Plot Number|| Type of Land (|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person

Lt | 2 [ R 5 | 6 |
|Taluk: Uran |
|Village: Pagote |
|1 ”190/ 11 Part ||Government ||Non Agriculture || 0.0736||CIDCO |
|2 “ 190/2 Part ||Government ”Non Agriculture || 0.018||CIDCO |
|Village: Bori Bk. |
3 18/2 Part Private Agriculture 0.002|[Vijay Ankush

Masurkar, Anamika
Vijay Kolge, Anil
Vasant Khadapkar,
Anand Manaji Tambe,
Awa Narayan Tambe,
Deepak Dattaram
Vagulkar, Narayan
Pundalik Naik, Nitin
Kalyan Kadam,
Prakash Krishna Padi,
Baburao Ganpat
Malgavkar, Mahendra
Narayan Tambe,
Maruti Narayan
Chavan, Rawlu
Dhondu Bodekar,
Ramchandra Bhagu
Doiphode, Roshani
Ratnakar Shevde,
Rohini Pandharinath
Harkulkar, Vijay
Gopal Dukhande,
Vishwanath Dhaku
Jambvadekar, Sachin
Sudhakar Sarpe,
Sanika Sachin
Madane, Sitaram Raya
Lambar, Suryakant
Parshuram Chavan,
Harishchandra Krishna
Sarmalkar, Amit Anil
Phansekar, Swapnil
Uttam Kadam,
Madhurshyam
Palturam Gupta,
Dileep Mahadev
Chavan, Vishnu

Mahadev Parab,
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Lavendra Sitaram
Kinjwadekar, Mahesh
Krishna Chavan,
Mahima Anil Jodhani,
Jahan Amit Jodhani
A.P K. Aai Mahima
Amit Jodhani

4 18/3 Part

Private

Agriculture

0.0988

Kanchan Sunil Jadhav,
Chinmay
Chandrashekhar
Gargate, Jagdish
Anant Gogate,
Jaywant Yashwant
Jadhav, Dashrath
Bhiku Shingare,
Dileep Yashwant
Sapre, Asmita
Sandeep Parab,
Mohammad Asif
Mehbub Mullaji,
Rajesh Suresh Jangam,
Vikas Balkrishna
Jambvadekar, Shyam
Mahadev Yadav,
Sanket
Chandrashekhar
Gargate, Sukhada
Jagdish Gogate,
Sushant Tukaram
Jadhav, Snehal
Ankush Gophane,
Pooja Balkrishna
Koyande, Prajakta
Pandurang Kesarkar,
Mayur Sanjay
Bavadane, Meenakshi
Prashant Jadhav,
Milind Dattatray
Mangle

5 19 Part

Private

Agriculture

1.4288

Vishwanath Waman
Thakur, Kiran
Krushna Thakur,
Kusumbai Sawlaram
Gharat, Jyotsna Vijay
Aaher, Pratap Krushna
Thakur, Vikas
Krushna Thakur,
Sandip Krushna
Thakur, Surekha
Prasanna Bhoir,
Divakar Kondiram
Kharat, Dhananjay
Vinayak Gharat,
Dhondi Arjun
Masurkar, Nandkumar
Madhukar Rane,
Nilesh Khemaji Dhuri,
Pradeep Purushottam
Marathe, Prashant
Ramchandra Warang.
Priyanka Vivekanand
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Balam, Bhikaji
Waman Talekar,
Mahesh Chandrakant
Kumbhar, Mansi
Subodh Sawant,
Rangnath Chandrakant
Parab, Rashmi
Suryankant Sawant,
Vikas Chandrakant
Parkar, Shailendra
Ramchandra
Nhavelkar, Shailesh
Madhukar Rane, Sakhi
Santosh Warang,
Sanjay Ganpat
Sawant, Sanjay Bhoru
Gawas, Sanjay
Shankar Ghatkar,
Sanjeev Madhukar
Rane, Santosh Sitaram
Warang, Sandeep
Tukaram Pednekar,
Sameer Premanand
Avsare, Sadhna Sunil
Mhapankar, Sudhir
Shivaji Sawant,
Sushank Mohan
Ghadi, Sushma
Mangesh Gayakwad,
Swami Vasant Sawant,
Mayuri Hemant Rane,
Uma Mahesh Gawas,
Umesh Janardan
Korgaonkar, Dattaram
Vitthall Tavte, Ankita
Sitaram Sawant,
Anagha Ashok Yejre,
Amit Ashok
Satardekar, Arun
Mahadev Marathe,
Anand Mahadev
Dhutre, Isha Amir
Satardekar, Kishor
Deu Kadam,
Chandrakant Ragho
Dhuri, Janardan
Manohar Prabhu,
Jayshree Jayesh
Mhadadkar, Diganbar
Gangaram Nanche,
Dilip Rajaram
Pingulkar, Devendra
Shankar Dhuri,
Pundlik Narayan
Ghadigaonkar,
Prakash Vishnu
Khodade, Prashant
Vishnu Parab, Bharti
Subhash Vengurlekar,
Ravi Sandesh
Kashiram Bandelkar,
Rajan Gopal Vavlekar,
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Rajan Janardan
Korgaonkar,
Ramchandra Aaba
Jadhav, Vikrant Bharat
Jadhav, Vitthal
Vishwanath
Mandalkar, Vilas
Dulaji Dhuri, Shital
Prakash Khodade,
Shrikrushna
Dwarkanath Nanche,
Shrikrushna Atmaram
Sawant, Shreya
Shrikant Ugvekar,
Satish Sharad Walke,
Santosh Vyankatesh
Naik, Sandeep
Ramchandra Mirashi,
Swapnil Suresh Pawar,
Harshad
Harishchandra
Sawant, Gurubhau
Baliram Patil, Ganesh
Baliram Patil, Shriram
Baliram Patil, Ajay
Vijay Fondekar, Anil
Rajaram Salgaonkar,
Uday Sudan Gosavi,
Onkar Maruti
Govekar, Onkar
Shankar Yejre, Ganesh
Bhalchandra
Bambardekar, Gaurav
Ramakant Ghatye,
Chandrakant Ragho
Korgaonkar, Jiyauddin
Abdulgani Khatib,
Dilip Sahdev
Chavhan, Babaji
Dhondiba Karkhile,
Bharat Satyavan
Ghadigaonkar,
Mahesh Govind
Jimkade, Rama Nagu
Palkar, Rekha
Aappasaheb Vante,
Roshan Vishwanath
Kadam, Vaishali Lalit
Talekar, Sharda
Ganesh Karkhile,
Sachin Shrikant
Khandekar, Sujit
Suresh Gangavane,
Ankita Sitaram
Sawant, Atul
Purushottam
Vadhokar, Aarya
Tribhuvnath Joshi,
Uma Balkrushna
Parab, Kamlesh
Jayprakash Karavde,
Gajanan Ankush
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Govekar, Jaysingh
Baliram Khanolkar,
Jayendra Vasudev
Birje, Dattaguru
Sadanand Kambli,
Namrata Jayprakash
Sawant, Pramod
Murlidhar Gawade,
Mahadev Gopal
Karangutkar,
Manvendranath
Dinanath Joshi, Milesh
Bapu Malji, Rashmi
Ramchandra Jadhav,
Rajan Janardan
Korgaonkar, Sachin
Nilkanth Tavate, Sunil
Narayan Jadhav,
Swapnil Baliram
Desai, Mumbai SEZ
Limited Company,
Sunil Sakharam
Ranjane, Gulab
Kashinath Kanse,
Naresh Pandurang
Ghanekar, Nilesh
Shankar Patil, Prajakta
Pandurang Bhaynak,
Madhukar Shivram
Pawar, Madhavi
Krushna Pagde,
Umesh Arjun Utekar,
Ravindra Manohar
Jagdhane, Vasudev
Mahadev Panchal,
Santosh Sahdev Halpe,
Sandesh Sudhir
Kondvilkar, Avinash
Ramchandra Kadam,
Subhash Laxman
Kadam, Sanjeevani
Sunil Chavhan,
Mahadev Narsing
Shinde, Prakash
Kashinath Jadhav,
Dipali Ravindra
Pevekar, Suresh
Mahadev Kadam, Jaai
Santosh Sawant,
Mumbai SEZ Limited
Company, Prabakar
Keshav Tambe, Prerna
Pramodrao Surve,
Satyam Vijay Name,
Sunil Mahadev Yadav,
Suryakant Gajanan
Kulkarni, Suhas
Vasant Desali,
Harishchandra Sitaram
Gosavi, Naresh
Govinda Matkar,
Nandkumar Baliram




[T &v=3(ii)]

HILT =T TSI AT

15

Bhagwat, Dilip
Sakharam Diwale,
Tukaram Budha
Kolapate, Umesh
Keshav Kesarkar,
Arun Vasant Patole,

Rupali Vidyadhar
Ghag, Vidyadhar
Balkrushna Ghag

|6 ”Talav Part ||Government “Talav ” 0.0137||Ta1av

|Village: Kalambusare

7 38/8 Part Common Agriculture 0.0031|[Ramabai Dattatraya

Mhatre, Halubai
Shalik Patil, Laxmibai
Govind Naik, Sangita
Sanjay Raut,
Shubhangi Kantilal
Bhoir, Shashikant
Savalaram Bhende,
Sunita Yashwant Patil,
Sitaram Savalaram
Bhende, Vasudha
Vasant Bhoir, Suresh
Savalaram Bhende,
Sadashiv Mahadev
Patil, Devyani
Mahadev Patil,
Narayan Mahadev
Patil, Pravin Hasuram
Naik, Usha
Harishchandra Mhatre,
Nisha Keshav Patil,
Mandakini Navnath
Gawand, Pratibha
Parshuram Patil, Nita
Sanjay Charikar,
Rajshree Pavan
Mhatre, Jagannath
Ganpat Patil, Yamuna
Baliram Patil, Hirubai
Krishna Patil,
Jayawant Ramnath
Patil, Gangabai
Ramnath Patil, Sunil
Ramnath Patil,
Santosh Ramnath
Patil, Rupali Ram
Patil, Shiddit Ram
Patil, Swapnali
Mahesh Patil, Sanchita
Shrikant Gharat,
Suchita Chetan
Ulvekar, Dipali Nitin
Kadu, Swarali Ram
Patil, Rupesh
Chandrakant Mhatre,
Tushar Chandrakant
Mhatre, Maharashtra
Sarkar Sarvajanik
Bandhkam Khate
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|Village: Vindhane

8

138 Part

Private

Agriculture

0.0105

Parashuram Vaman
Patil, Laxman Gajanan
Patil, Nitin Tukaram
Patil, Nilesh Eknath
Chaudhary, Jayashree
Lalit Patil, Milind
Devram Khachane,
Vishal Nemchandra
Borole, Paresh
Madhukar Patil,
Pawan Kumar
Gurupadappa Masli,
Santoshkumar
Ramamoorthy,
Jayshree Gurupadappa
Masli, Pooja Dinesh
Raut, Bharat Vishnu
Sangar, Makarand
Jagannath Hingse,
Yogita Amol Zawre,
Yogesh Balbhau
Shirole, Rajinikanth
Damodar Shinde,
Sandeep Suryabhan
Tikone, Sandeep
Baban Meher,
Siddhant Gajanan
Phadkale, Sunil
Balbhau Shirole, Nitin
Krishna Lokhande

|Village: Navghar

lo

[316/1 Part

| |Govemment

||Non Agriculture ||

0.3286||

CIDCO

10

[317/7 Part

| |Government

”Non Agriculture ||

0.4]|

CIDCO

11

|322/3 Part

| |Govemment

||Non Agriculture ||

0.08||

CIDCO

[12

|[323/5 Part

| |Govemment

||Non Agriculture ||

0.0372]|

CIDCO

Total”

2.4943||

[F. No. NHAI/LA/GREENFIELD/NH/2022/3D]
SHAIKH AMINKHAN, Director
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